
GOVERNMENT OF INDIA 
URBAN DEVELOPMENT 

LOK SABHA

UNSTARRED QUESTION NO:643
ANSWERED ON:24.11.2006
JAWAHARLAL NEHRU NATIONAL URBAN RENEWAL MISSION 
Adsul Shri Anandrao Vithoba;Singh Shri Dushyant

Will the Minister of URBAN DEVELOPMENT be pleased to state:

(a) whether the Government has issued instructions regarding use of funds under the Jawaharlal Nehru National Urban Renewal
Mission (JNNURM); 

(b) if so, the details thereof; 

(c) the Central Assistance provided to urban bodies under the JNNURM to each State and UT since its inception; and 

(d) the ratio fo sharing amount to be spent by the local bodies and State Government for the development of urban areas in the
country?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT ( SHRI AJAY MAKEN ) 

(a)&(b): Funds under JNNURM can be accessed and used by cities as per terms and conditions envisaged in the guidelines of
Jawaharlal Nehru National Urban Renewal Mission (JNNURM). 

(c)&(d): Details are enclosed at Annexure. 

ANNEXURE 

ANNEXURE REFERRED TO IN REPLY TO PART (c)&(d) OF LOK SABHA UNSTARRED QUESTION NO 643 FOR 24.11.2006 

(c)

       (Rs. in lakhs)
Name of State Number of Total Cost of ACA @  ACA @  ACA @
  projects projects approved released to be
  sanctioned   for release   released
  by CSMC $

Andhra Pradesh 22          77176.00      7851.34      6655.19      1196.13
Chandigarh 2           5698.60      1139.72         0.00      1139.72
Chattisgarh 1          30364.00      6072.80      4800.00         0.00
Gujarat  24         143396.72     14106.10      8423.59      5682.51
Madhya Pradesh 11          92848.35     11607.23      7356.67      3482.42
Maharashtra 24         275618.49     30783.58     16046.24     14728.63
Punjab  1          17934.00      2241.75         0.00      2241.75
Rajasthan 2          20032.66      3919.56         0.00      3919.56
Tamil Nadu  1           5931.60       741.45       741.45         0.00
West Bengal  12          88001.14      7760.70      3441.68      4319.02
Total  100#        757001.56     86224.23#    47464.82#    36709.74#

# including 1 2 projects costing more than Rs.100 crore but less than Rs.500 crore recommended b y CSMC fo r sanction by
UDM/Finance Minister as per following details: 

 (Rs. in lakhs)
Name of State Number of Total Cost of ACA @  ACA@
  projects recommended approved pending
  recommended Projects for release for release
  by CSMC 
  for approval



Gujarat  3          64943.00 5682.51        5682.51
Madhya Pradesh 1          23766.00 2972.00        2972.00
Maharashtra 5         130203.85 12875.42       12875.42
Punjab   1          17934.00 2241.75        2241.75
Rajasthan  1          18873.00 3774.60        3774.60
West Bengal 1          40291.00  3525.46        3525.46
Total  12         296010.85 31071.74       31071.74

$ Central Sanctioning and Monitoring Committee (CSMC) 

@ Additional Cental Assistance. 

(d)

     Grant
Category of Cities/Towns/UAs   Centre State  ULB of
        Para-Statal
        Share/Loan
        from
        Financial Institutions

Cities/Urban Agglomerations(UAs.) 35%   15%            50%
with 4 million plus population as
per 2001 census

Cities/UAs  with million plus but       50%   20%            30%
less than 4 million population as
per 2001 census

Cities/towns/UAs in North Eastern       90%  10%             -
States and Jammu & Kashmir

Cities/UAs   other   than   those       80%  10%            10%
mentioned above

For   setting  up   de-salination       80%  10%            10%
plants  within  20   Kms.    from
sea-shore  and other urban  areas
predominantly     facing    water
scarcity  due  to brackish  water
and  non-availability of  surface
source.

Central assistance, as aforesaid, would be the maximum assistance pvailable under JNNURM. 
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